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Submission of Report by Acharya
Ramamurti Committee

447. DR. R. K. PODDAR:

PROF. SOURENDRA BHAT-
TACHARIEE:

SHRI N. E, BALARAM:
SHRI RAM JETHMALANL:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether the Acharya Ramamurti
Committee, which was constituted to
teview the National Education Policy has
submtted its report to Government;

(b) if so, what are the main recommen-
dations made by the said Committee; and

(¢) what is Government’s reaction
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT  (SHRI BHAGEY
GOBARDHAN): (a) Yes. Sir.

(b) A statement containing the gist of
the main recommendations is attached.
(see below).

(c) The Report would be examined on
its merits and appropriate dicisions taken.

Statement

List of the main recommendations

1. Constitutional directive for UEE
(Article 45) to be enlarged to include
ECCE (Early Childhood Care and
Eduration).

2. Government to examine scope for
making UEE a fundamental right.

3. Non-formalisation of formal educa-
tion in schools to be brought about,
facilitate easier and cost-effective
UEE: the process to be implemented
over a period of time.

4. ECCE to be organically linked with
UEE.
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5. A series of measures for women’s
education, including by attending to
the problems outside education ob-
structing their access to, and re-
tention in education.

6. Phased implementation of the Com-
mon School System; equity and social
justice to be brought to bear om
meaningful streategies for Scheduled-
Castes and Scheduled Tribes and other
educationally  backward sections;
impact of incentive schemes for SC]|
STs to be reviewed, an overall
strategy of improving the educational
environment of the Scheduled Castes,
Scheduled Tribes to be evolved;
specific budgeting for special compo-
nent plan and tribal sub-plan to be
introduced.

7. A fair deal to be moted out for
educationally backward minorities;
intensive area approach to be follow-
ed in implementing educational pro-
grammes for minorities; involvement
of progressive voluntary organisa-
tions working amongst minorities for
their educational development to be
organised.

*®

Meaningful monitoring arrangements
for watching progress of educatoinal
measures for Scheduled Castes, Sche-
duled Tribes, backward sections and
minorities to be established.

9. While NLM and mass campaigns
may be continued, their impact to be
studied and alternative strategies to
be evolved: a new approach to pro-
ceed from basic developmental pro-
grammes for minorities to their adult
literacy to be evolved. as against
proceeding from adult literacy taking
it as their felt-need which is not
actually the case: in other words,
adult literacy to be imparted on felt-
need basis; alternative models like of
the Mahila Samakhya to be tried out
for adult education; infrastructure in
the rural areas available under other
departments to be mobilised for adult
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education; by coordination efforts on
the initiative of the Department of
Education.

10. Integrated courses of vocationalisa-
tion to be introduced discontinuing
separate streams of vocationalisation,

11. Involvement of the teacher and stu-
dent community in higher education
level in community work as part of
their academic activities; specifically
this strategy to be utilized for im-
provement of school education, spe-
cially universalisation of elementary
education.

12. Detailed impact study of thrust area
schemes to be undertaken; updating
of financial implication of Kalbag
Committee report and early imple-
mentation of the report so that com-
munity polytechnics could be mean-
ingfully pressed into the service of
the rural people who are to be given
vocational skills and adult literacy in
the process.

13. A rtime-bound programme for switch
over to the regional languages me-
dium at all levels of education; ration-
alisation of the national language
institutions by giving them autono-
mous status wherever it has not been
given: even implementation of three-
language formula to be brought
about a standard setting national level
bodv for development and promotion
of Sanskrit education to be establi-
shed: universalisation of mother ton-
gue instruction for all linguistic mino-
rities to be ensured; measures for
development of stateless language to
be undertaken.

14. Primacy to be assured by the Edu-
cation Department in educational
content development in terms of cul-
ture. value and youth components;
education technology programme to be
implemented cautiously keeping in
view the uneven classroom situation
in the country and priority need of
resources for UEE.

15. A Commission for bringing about
examination reforms on an orderly

16.

17.

18.

19

20.

21.

22,

23.

basis to be established, examination
reform to be implemented on a pack-
age basis along with semester system,
modularisation and flexible entries
and exit into formal school system
for the students, with the facility of
staggered credit acquisition.

Decentralisation of Planning, resour-
ce allocation, implementation and
monitoring at all levels including at
the university. faculty, teacher levels.

Basic changes to be introduced in
teacher education programmes, parti-
cularly keeping in vie wthe need for
provision of teachers in large scale for
primarly education; development of
intership model of teacher training.

Disagregated target setting for edu-
cational development: and program-
ming on that basis.

. Bducational complexes to be esta-

blished on pilot basis for decentralised
school management and improvement.

Involvemen; of academics at the Cen-
tral and State level more significantly
in decision-making processes.

Significant but careful involvemecat
of voluntary agencies in educational
programmes, ensuring transparency in
their operations.

Coordination and convergence of
services from the level of Ministry
down to the grass-roots.

Raising of internal resources for
education by enhencement of fees for
higher education with concessions
and scholarships for the weaker sec-
tions amongst them: institution of
loan facilities; involvement of term-
lending institutions for development
of educational infrastructure: rationa-
lisation of scholarship schemes; above
all else. substantial enhancement of
allocations for education as percentage
GNP including by scrutiny of the
adequacy of even the 6 per cent norm
as recommended from the days of
Kothari Commission.
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24. Establishment of grievances redressel
machinery to tackle the problems of
teachers and students with reference
to the report of the Law Commission;
students to exercise their right of
dissent in democratic means; involve-
ment of teachers and students in de-
cision making processes inside and
outside the academic world.

Fraud in the imports of equipments for
the GB Pant Hospital, Delhi

448. SHRI V. NARAYANASAMY:
SHRI VISHWASRAO RAM-

RAO PATIL:
SHRI BAL RAM SINGH
YADAVA:
DR. JINENDRA KUMAR
JAIN:

SHRI SURESH KALMADI:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that a case of
frand amounting to more than Rs. 30
crores relating to the import of equip-
ments for the G.B, Pant Hospital Delhi
was recently detected; and

(b) if so, what action Government have
taken against the persons who are involv-
ed in the offence?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (PROF. SHAKE-
ELUR REHMAN): (a) Yes, Sir.

(b) A High powered Committee has
been appointed by Delhi Administration
on 23rd November, 1990 to investigate
the matter. On the basis of preliminary
reportlinitial enquiry, the Store Officer and
the Store Clerk of G.B  Pant Hospital
have been suspended and the Medical
Superintendent of G.B. Pant Hospital has
‘been transferred out of this Hospital. Anti
Corruption Department of Delhi Admini-
stration has already registered FIR against
the erring officials.
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